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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application no. 432/2023

IN THE MATTER OF:
Radhey Shyam Sehara @ ............ Applicant
Varsus
State of Uttar Pradesh & Ors  ............ Respondents
REPLY ON BEHALF OF RESPONDENT NO. 8

IT IS MOST RESPECTFULLY SHOWETH:

1.  Thae Answering Respondent is arraigned as Respondent No. 8 in the
present proceedings before this Hon'ble Tribunal, arising out of the
parent Original Application Dt 23.3.23. It is submifted thal vide the

the wvarious respondents therein and the present reply is being

" in pursuance of the same.
\\":t 1' }( is most humbly submitted that although the Answering Respondent
-.;;:___-_#_, = has been found to be a compliant entity by the Joint Committee
(Hereinafter referred fo as 'JC') appointed by this Hon'ble Tribunal
vide its order Dt 01.08.23 (in its report Dt 10.10.23), this Hon'ble
Tribunal was pleased to direct the JC o consider certain additional
aspects vide order DL 13,10.23. It ls submilied that the Answering

Respondent has given the necessary compliance details to the JC but o
-{ -&.“
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is not privy to the Final Report of the JC which is within the parlance
of this Hor'ble Tribunal. Hene the present reply may be treated as an
interim response and this Hon'ble Tribunal be pleased to afford an
opportunity to the Answering Respondent to fumish an additional reply
in the unlikely event that the JC's 2™ report finds any discrepancies

qua the Answering Respondent.

BRIEF FACTS

|¥

The Answering Respondent (Respondent MNo. 8) is a company
registered under the Companies Act, 1956 having its registered office
at Plot No. A-1, Industrial Area, Bazpur Road, Kashipur-244713,
District- Udham Singh Magar, Uttarakhand. The Answering
Respondent inter-alia, is engaged in manufacturing of Rectified Spiril /
Extra Neutral Alcohol / Absolute Alcohel, Country Liquor & IMFL
Botling and 12 MWH Electricity at Works, E-1, Sector — 15, GIDA,
District — Gorakhpur, Uttar Pradesh. The present matter concerns the
distilery unit of the Answering Respondent at E-1, Sactor-15,

Grmahhpm industrial Development Authority (GIDA), NH-28 near

-:E J,l' Sahjanwa, District Gorakhpur, UF.

The parent Original Application has been registered based on a latter
petition Dt. 23.3.23 recaived by post by this Hon'ble Tribunal, wherain
the applicant, purportedly being the MNational President of Paryavaran
Kranti Sena, has alleged disposal of industrial effluents in River Ami,

which is a tributary of River Ganga near gram panchayat Adilapur,
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Bhadsar Amtora. Vikas Khand: Piprauli, Janpad, Gorakhpur (U.P.).
The allegations were directed against M/s Gallant Sariya Udyog, Mis
Ambey Kapada Udyog, M/s Rungta Agencies, M/s India Glycols & Mis
Bathwal Laurl, located at GIDC, Gorakhpur.

5 This Hon'ble Tribunal, was pleased to register the said letter as O.A.
432/2023 and pass Order Di. 1.8.23 directing the constitution of a
Joint Committee (JG) comprising of Uttar Pradesh Pollution Control
Board (UPPCB) and District Magistrate (DM), Gorakhpur and directed
the same to verify the factual position and take appropriate remedial
action by following due course of law, after giving opportunity of being
heard to the concemed project proponents. The factual and action
laken report was directed to be filed before this Hon'ble Tribunal.

6. In terms of the order Dt. 1.8.23 passed by this Hon'ble Tribunal in OA
No. 432/2023, the Joint Committee visited the units of the alleged
non-compliant industries on various occasions and conducted the
examination process. Specifically, as regards the Answering

8 Respondent, the JC made site visits, examined the unit of the

p—
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”T-'P}_J_LJ H: \anﬁw-enng Respondent, situs of alleged pollution and made a
AN : W
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b su‘n't "wll;m the authorities and assisted in the process and supplied the

1 |.l'l'

J necessary documentation in this regard.
,,-5 The JC filed the Joint Committee Report Dt. 10.10.23 (along with the
Action Taken Report) before the Hon'ble Tribunal. In terms of the said

—

Report of JC, the unit of the answering Respondent has been found t?,f SOL N
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be fully comphant with respect to the provisions of Water (Prevention
and Control of Pollution) Act, 1974,

B. Thereafter, while considering the JC Report DL 10.10.23 on 13.10.23,
this Hon'ble Tribunal took note of the report and inter-alia the
compliant status of the Answering Respondent. This Hon'ble Tribunal
was of the view that certain other aspects of Environmental
Compliances have to be looked into and hence passed the order DL
13.10.23 directing the JC to also examine the Environmental
Clearance (if any)/CTE/CTO Conditions particularly with respect to
plantation/green belt, carrying out of CSR/CER activities, generation
and disposal of fly ash and quality of water qua presence of heavy
metals. The report of the JC in this regard was directed to be placed
before this Hon'ble Tribunal within three months therefrom.

9. This Hon'ble Tribunal, vide the said order, was also pleased to issue
notice to and seek response from the private respondent industries

mentioned hereinabove, who were Impleaded by direction (the

fg‘f ii"{_;
-f-‘a. r"iﬁﬁ‘{\aﬂnﬂmnng being Respondent No. 8). The Motice issued by the

||-"|-\.'. "_.-r"'l.

'}_I- anmejay B2l a '-'f] H'Etagmh*-_.r of this Hon'ble Tribunal Dt. 30.11.23 was received by the

Advocal®

w DELHL hr:swemg Respondent on 06.12.23. A copy of the Notice D1. 30.11.23

2 issued by the registry of this Hon'ble Tribunal to the Answering

- S~ ol Respondent is enclosed herewith and marked as Annexure-R1.

10. In the meanwhile, the JC had also issued notices to the Answering
Respondent Dt 19.10.23 & 21.11.23 which was received by the

Answering Respondent on 25.10.23 & 28.11.23, respectively. A copy
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of the Notice DL19.10.23 & 21.11.23 issued by the JC to the
Answering Respondent is enclosed herewith and marked as
An Coll

11. The Answering Respondent duly responded to the same and filed a
detailed response Dt. 17.1.24 with the JC enclosing therewith all the
relevant documentation and details of environment compliances. A
copy of the Response Dt. 17.1.24 filed by the Answering Respondent
with the JC is enclosed herewith and marked as Annexure-R3.

12. The abovementioned Response was physically handed over by the
Answering Respondent at the UPPCB, Regional Office at Gorakhpur
on 19.1.24, The same was also served via e-mail upon the Member
Secratary, UPPCB; DM, Gorakhpur; & Chairman, Gorakhpur Industrial
Development Authority (GIDA) en 23.1.24. A copy of the e-mail DL,
23.1.24 serving the response of the Answering Respondent upon the

above-mentionad authorities is enclosed herewith and marked as

Annexure-R4. The above Response was also served via email upon
== the Chief Environmental Officer, UPPCB, Lucknow on 24.1.24. A copy
2 %m,_ @ ",
AT “xf‘%\e{ the email Dt. 24.1.24 serving the response upon the Chiel
= DT W \
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.E','*Ivimnnmnw Officer, UPPCB, Lucknow s enclosed herewith and

e

! .m_:-r_n__'fmr!md as Annexure-RS,
S 3 ‘1.':.::'.-"Tha JC made further site visits and the above submissions were also
; physically tested by the JC at the site. The Answering Respondent
submits that it has demonsirated its full compliances and utmost bona

fide bafore the JC In compliance with the directions of this Hon'ble
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Tribunal. It is submitted that since the Answering Respondent is not
privy to the final supplementary report of the JC which is likely to be
placed bafore this Hon'ble Tribunal on or before 8.2.24 (as directed),
the present reply be treated as a preliminary response and the
Answering Respondent be given an opportunily to file an additional
reply bafore this Hon'ble Tribunal in the uniikely event that the JC
finds any discrepancy in the environment related compliances at the

end of the answering respondent,

SUBMISSIONS

14, It is submitted that noting the subject areas on which the compliance

status of the Answering Respondent i sought by this Hon'ble
Tribunal vide its order Dt 13.10.23, the Answering Respondent
submits that it is a fully compliant entity in view of the following
submissions which are independent and withoul prejudice o each

ather:

Environmental Clearance (EC) obtained

~41/18. As per EIA Notfication 5.0. 1533 (E) Dt 14" September. 2006 (and

amendments.) issued by Ministry of Environment, Forest & Climate
Change under the provisions of the Environment Prolection Act, 1986,
Environmental Clearance is applicable to Distilleries henceforth, The

Answering Respondent applied for Environmental Clearance inter-alia

o
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G

vide letter DL 3.6.2005 and the same was granted to the Answering
Respondent vide Minisiry of Environment & Foresis {MOEF&CC)
Letter No. J - 11011 / 198 / 2005 - 1A, Il (1) dated 22.8.2005 for 200
KLPD. As per lhe Environmental Clearance, the spent wash
generation was allowed af the rate of 11 kikl of alcohol and the ZLD
scheme was approved on Evaporation /Concentration of spent wash
partly followad by incineration and partly through bio-composting. A
copy of the Ervironmental Clearance Di. 22.8.05 is enclosed herewith
and marked as Annexure-RE.

The Zero Liguid Discharge (ZLD) scheme mentioned in the
ahovementioned EC was revised totally on Evaporation and
incineration technology and the NOC for the same was granted vide
an amendment to EC by MoEF letter No.: J - 11011 / 198 [ 2005 - |A.
Il dated 10.2.2006. A copy of the MoEF Letter Dt. 10.2.2006 amending

the EC is enclosed herewith and marked as Annexure-R7.

Compliance with Environmental Clearance terms

: 17.
N PUSS

The Answering Respondent has been taking best efforts to duly

- comphy with the terms and conditions of the EC abovementioned. As a

part of this process, the Answering Respondent has been submitting
six manthly compliance reports oiMOEF&CC Regional Office as per

protocol. Copies of the six-menthly compliance reports submitted 1o

A
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MOEF&CC regional office by the Answenng Respondent for last two

years is enclosed herewith and marked as Annexure-R8.

Consent To Establish (CTE)

18. The Answering Respondent had been granted the Consent fo
Establish (CTE) by UPPCB vide Consent:Order No. F47538 / C -6/
NOC / I1GL | GKP dated 14.6.2005 by permitting the setting up of 200
KLPD Distillery Plant at E-1, Sector - 15, GIDA SGorakhpur Uttar
Pradesh. A copy of the CTE DL 14.6.05 issued by the UPPCE is
enclosed herewith and marked as Annexure-R9.

19 It is further submitted that as per the MOEFACC Notification 5.0. 980
(E) dated 2.3.21, the Answering Respondent had applied for the
nacassary consent for expansion of its production capacity from 200
KLPD to 260 KLPD based on molasses and grains as raw material
from UPPCB and the same was granted by the UPPCB vide letter
Mo.: 12 / UP HO C6& | EIA /IGORAKHPUR / 221 dated 01.7.21. A copy
of the letter D1. 1.7.21 issued by the UPPCB amending the CTE terms

= Pl is enclosed herewith and marked as Annexure-R10

majay B

» qyocald ¢unmt To Operate (CTO)

et H

20, It is submitted that the Answering Respondent is regularly cbtaining
Consent to Operateih{CTO) since its inception from UPPCB for the

operation of plant. The latest consent to operale was issued by the
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UPPCB vide letter Dt. 20.12.23 and covers the period from 1.1.24 to
31.12.28. Copies of the latest Consolidated Consents & Authorization
(CCA) which is valid up to 31-12-2028 is enclosed herewith and

marked as Annexure-R11.

Compliance with Consent to Operate /| CCA

21.

Il is submitted that the Answering Respondent is regularly complying
with the conditions of Consent to Operate | CCA and submitting the
periodical report o UPPCB. The copies of compliance report of CTO
(which was valid up o 31-12-2023) and the lalest letter D 8.2.23
submitted in last one year are enclosed herewith and marked as

Annexure-R12.

CSR | CER compliances and activities

22,

'\-i'u'ui.:n'.'lai = 23-

b ANOCA
' 4

The Answering Respondent is committed to improve the quality of life
of surrounding community through CSR and focuses on health,
education, women  empowerment  and  rural  infrastructure
development. The cost incurred in last three year in this regard by the

Answering Respondent is Rs. 1,36.90,561/-,

~Itis submitted further that Rupees Ninety-Four Crore Seventy-Six Lac

(Rs. 94,76,00,000/-} is invesied [ incurred every year by the
answering respondent under CER for installation / operation &

mamntenance of vanous poliuion mitigation Measures, energy saving

<
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equipment, reduction in  groundwater consumption, waste
minimization and green belt development. The CSR/CER Expenses

details are enclosed herewith and marked as Annexure-R13.

Ash Generation & Disposal: -
24. The Answering Respondent submits further that the Ash generated

from planl operation is being disposed-off scientifically as per
guidelines of Central Pollution Control Board (CPCB). The Details of
ash generated / disposed - off during financial year 2022-2023 & 2023

2024 are enclosed herewith and marked as Annexure-R14.

Grean bealt: -
25 The Answering Respondent has developed approximately 16 acres

grean belt in and around the premises with consultation of local DFO.
The Copies of the Map for the green plantations & Photographs of

green belt are enclosed herewith and marked as Annexure-R15.

Water Quality Monitoring: -
26. The Answering Respondent is also complying with the water quality

monitoring requirements and engages in reagular sampling and

" “analysis of the same from recognized laboratories and the same is
Bl ::?:lllsr:- duly reportad to the monitoring authorities, The copy of the
g detailed water analysis report from MOEF approved lab for company’s

bore well is enclosed herewith and marked as Annexure-R16.

Qb
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K.

Overview on Company's Operation & ETP: -

27. The Answering Respondent adopled state-of-art-manufacturing
techniques such as Fed Batch Fermentation with MPR Distillation and
operation efficiently control by DCS thus thereby energy saving, water
saving, waste minimization and Zero Liquid Discharge by MEE
followed by incineration & CPU, A brief overview of the
abovementioned process is enclosed herewith and marked as
Anne -

28. It is submitted further that as per latest guidelines of Central Pollution
Control Board (CPCE), Online {Internet Based) Continuous Emission /
Effluent Monitoring System is installed and connected to UPFPCE /
Central Pollution Control Board Server and 24 x 7 uninterrupted data |/
images are being shared with the UPPCB's / CPCB's Online
Continuous Emission / Effluent Monitoring System. The details of the
Online (Intemet Based) Continuous Emission [ Effluent Monitoring
System installed by the Answering Respondent and connected to

UPPCB / Central Pollution Conirol Board Server is enclosed herewith

o, and marked as Annexure-B18.

mejay balt: YER
& :.I”_l,"_;!_l_t:l -ﬂ-:r
peLtl 2 lin view of the above, it is most humbly submitted that the Answering

LT .

;' Respondent is duly complaint with all the Environment related Laws,

Rules and Regulations and any allegation to the contrary in the parant

G
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Original Application is devoid of ment. Hence it is most humbly prayed
that this Hon'ble Tribunal be pleased lo close the present proceedings
gua the Answering Respondent and discharga/release the Answering

Respondent from the present proceedings.

30. In the alternative, it is most humbly submitted that in the unlikely event
that the JC's 2™ report (which is likely to be furnished before this
Hon'ble Tribunal as per the directions of this Hon'ble Tribunal in its
order Dt. 13.10.23) points out any discrepancies qua the Answering
Respondent, the present reply may be treated as an interim reply and
this Hon'ble Tribunal be pleased to granl a fresh opportunity to the
Answering Respondent to respond to such discrepancies/anomalies
(if any).

._--"'H.-‘E_"-'.'-ltr
fﬂ,{i‘
L
" Filed on 07.02.24
! . rul
Place: dew Delhi ~Parth Dixit for Mimansa
{ BLiss, ADVOCATES FOR THE
SEN L crn 907l RESPONDENT NO.8
.-"jl|_-:--.' WOY E'-'
oeate |3l MIMANSA LAV OFFICES
’ = l<r C-6/50, 3DA, NEW DELHI-110016
":-'.I
Ly
)
ATTESTED
Xz
- IMDLA
NOTARY pLBLIC
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BEFORE THE HON'BELE NATIONAL GREEN TRIBUBAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 432 OF 2023

IN THE MA OF;

Radhey Shyam Sehara Applicant
Versus
State of Uttar Pradesh & Ors. ...Respondent(s)
AFFIDAVIT

|, Peter Paul Dungdung, aged 49 years, Authorized representative of Mis India
Glycols Ltd., Office at E-1, Sector -15, Gorakhpur Industrial Development Area,
Gorakhpur, U.P. - 273209, presently al New Delhi, do hereby sclemnly affirm and

declare as under:

1. That | am the Authorized Representative of Respondent No. B in Original
-~ '.,#ﬁﬁpli::atiﬂn Mo. 432/2023. | am conversant with the facts and circumstances

o :&i-t;‘ﬁ of the case and as such competent to swear the present Affidavit.
) Z. That | contents of the Accompanying reply are facts true to my knowledge and

%H ! also contain submissions and prayers to this Hon'ble Tribunal based on legal
- - advice and the same is believed 1o be true and correct.
B FJ.'!'_: T]hat the Annexures filed along with the Accompanying Reply are true copies o
' respective originals. ﬁ 2L :“'1
il O
N S s J A roo JUL DEPONENT iy
. 5 -"-r
T. 0 VERIFICATION

Varified at .. .on this day of 2024 that the contents of the present affidavit are
true and correct and nothing material has been concealed therefrom |

¥e -\L

NOTAR ELIC INDIA
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BEFORE THE NATIONAL GREEN TRIKUMNAL, NEW DELID
Original Application Mo 4322013
iLadboy Shyam Schars Yersms State of P, & O,

“ [t

1. Sinteaf Uitar Pradesk

Theough Chief Secrutary,
Uovernment of Liner Pradesh
Email: gqupiEnic.in : (Respoident Ho. 1)

Y. The Chokrman,

G-uﬂ_ihpurlrduﬂriul Develapmient Aulharily .h
Emnil:ceagicla-apialup gov.in (Respandest Mo 7

- I]H'I:II-H-'IZ Magstrate, ﬂn.rl]-l.'hplr
Erssil: dnignefginie. in {Respondent Mo, 3)

i UFFCH : -
ﬂ'l-ml-#" ids bﬁﬂ'ﬂl‘ﬁm]' A e
Bullding Mo, TC-12V Wibdui Kland, Goenti Nagar Luckeow - 226010 T
Frrail- rnuﬁ.'l.l.pp-e-h_ill o (Repondesi Mo 4] =

5. Mis Galbant Sariys Udvog (M Callant Depai Lid), :
Plot Mo A. -5, Ssetar- 23, GIDA, Goraklspur- 2735200 {Respances) Mo §)

6. Mz Ambey Kapsids Udyog (M= Ambey Processer)

Fl- 2 & FL-3, Sector-13, GIDA, Garakhpur-273209 {Respondent No. )
T. Bfs Rumpla Agencies (M's Runges Indastrics Pei. Lidl,) |
BL-1, Secioe- 15, GIDA, Gomkhpur- 273204 i Riespoadant Wa. T)
Tnidia Glyeols Lid ¢
E-1, Sectar- 13, GINA, Gorakgnir- 773209 (Responsienl Na, 3]
NOTICE

Whereas the nbove filled Application was lisod before the Hon'hle Tribenel an
13162023 feopy of order, petition s report b enclossd], when the Tribupal inter-alia passed
the fuilleawing order {reproduiced relevant exiracts only):-

"5, In the facts and circumsiance of the case we el consider it appropriste
to seek respomse From (1) the State of ULP dhrough Chlef Scereiary,
Goverpment of Uttnr Pradesh, (2} (e Chairisan, Gorakhpor Industrinl
Development Aufhority, (3) the Disirei Magistrate, GorakBpur, (4] the
UFPCH; through is Member Secretary (5) W Gallant Sariyn Udyog (Mis
Gnllamt Tspat Lol), (6 M Amboy Knpade Udyog (MU Ambey Processer)
{7) M5 Rungts Agenches (M Rusgin Industries Py Lic} and (8) Mis Indim
Clyewls Lid whe are lmpleaded a8 respumdents no, | o §,

G. The Kepistry i directed to propace and abiach mesmo ol paciies with (ke
opplication and do sswe notices fo0 raposdeats no | o § reguicing theom o
file thedr reply/response within tiree moenihs by email at judicial-ngl@gor.in ’
preferably in tbe form of sarchnble PDIFOCE Sapport FOF and not in ike

(( foim af lmuge PIVK.
T, Ldst far further consdorativn on F.02.2024."

_mEEm



462 2

i Now, take further notice that the above mustier will be lisied for further conslderation

before the Hon"hle Tribusnal on 0802 2024, st Faeldhot Douse, Copurnicus Marg, New Delli-

LEGOUE chiough phoesical hesring (with Keybirid opchon], when you may appear befaes the Flon'ble

Tribunal giher in person ar by n pleader duly Instrucied, sod fle replyfrespaness, oz per

directions of the Hom'ble Trihunal vide Orcler dated 13102023

i ! Take Farther notlee that in defaull oF your appearaice an (e date above memtioned, he

ki Application will be heared and determined |n vour sbaenes.

4, Given wnder my hand s the seal of this Hos'ble Tribunal, on tis 0™ Mavember, 2023,
M:ﬁw%&m%i%ﬁﬁwﬂ@nﬁww&ﬂ:

e, prewsutritunal g i) | /}ﬁ:ﬁ | ]J?Hﬁ ;

Cansultamt | digial), NGT
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P AaaCIT7 248F

150 2001 : 2008
CIM of the Company ] b -
1.24111UR1983PLCOOS097 ' e ]

INDIA GLYCOLS LIMITED

E-1, Sectot-15, GIDA, GORAKHPUR-273209 Phone : 0551-2580351, 53, 54, 55, 54, Fax : 0551.2580352

Date: 17" Jan, 2024

To

HON'BLE NATIONAL GREEN TRIBUNAL
— FARIDEOT HOUSE, COPERMICUS MARG,

NEW DELHI - 110001

Reference: Letter recaved vide dispatch No. 1549 - 1550, dated
30-11-2023 received on 08-12-2023 from Hon'ble
NGT

Subject: Reply by R-8, Mfs India Glycols Lid

Dear Sir,

We, India Glycols Limited E- 1 Sector — 15 GIDA Gorakhpur R-8
(Respondent No. 8), is submitting status report on aspects which has
mentioned in the Hon'ble NGT Order of dated 13-10-2023

1:  Environmental Clearance (EC):-

As per EIA Notification Environmental Clearance is applicable to
Dhstilieries henceforth Mis India Glycols Limited, E-1 Sector — 15
GIDA, Gorakhpur, U.P obtained Environmental Clearance vide
MOEFACC Letter No. J -11011 ( 198 / 2005 - 1A Il {I) dated 22™
August 2005 for 200 KLPD. As per the Environmental Clearance
the spen! wash generation was allowed at the rate of 11 kifkl of

L - ';_- =
o r:l\f}‘aioahnl and the ZLD scheme was approved on Evaporation

’I. £s '.l

I'\':__-;"-.L' F ity

I5fy _.:Ill- i
ﬂ.’l
) LY -

. A "1' b

T i N - =
REGISTERED OFFICE T A-1, Indusirial Avea, Bazpui Rosd, Kashipur - 244 ﬂi Dists, - Udham Singh Magas {Uttarakhand)
Mhare : +91 5947 265000 / TYEI20, «51 2410108202, Fax - 05947275315, 275402
FEAD BFFICE Mot Mo B Secion- 126, MOIDA - 207 304, Diy. Daviam Bud Magai (LR Tel : 01203090100, 1090200
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INDIA GLYCOLS LIMITED

E-1, Sectat-15, GIDA, GORAKHPUR-273209 Phone : 0551-2580351, 53, 54, 55, 56, Fax:0551-2580252

[Concentration of spent wash partly followed by incineration and

partly through bio-composting
Environmental Clearance attached as Annexure — 1.

The Zero Liquid Discharge (ZLD) scheme was revised fotally on
Evaporation and incineration technology the scheme was
approved by MOEF&CC vide their letter No.: J -11011 /198 / 2005
- 1A 1l (1) dated 10" February, 2006

Environmental Clearance attached as Annexure — 2.
2:  Compliance to Environmental Clearance:-

The Company is complying with the conditions of environmental
clearance and submitting six monthly compliance report o
MOEF&CC Regional Office as per protocol. The six manthly
compliance reports submitted to MOEF&CC regional office for last

two years are attached as Annexure — 3.
3:  Consent To Establish (CTE):-

Mis India Glycols Limited obtained Consent to Establish from Uttar
Pradesh Pollution Contral Board in the Year 2005 vide Consent
Cirder No. F47538 / C - 6/ NOC / IGL /| GKP dated 14 - & - 2005
for set up of 200 KLPD Distillery Plant at E-1, Sector - 15, GIDA,
Gorakhpur Uttar Pradesh

NOC attached as Annexure - 4.

/)

EEGISTERED OFFICE - A-1, Industsial &rea, Bazpur Boad, i'.;n;ﬁlii.n - zg::'l- 3, Diistr, - Udham Singh Maga (Usniarakhand]
Plane - 491 5947 269000 / 275320, #71 9411108202, Fax: 05947275315, 275192
HEAD OFFICE Plot Mo, 2B, Sectar-126, NOIDA - 201 304, Dist. Gautam Budh Nagas {ULP.) Tel : 0120-3090100, 3090200

R (R NI P R e e e L TP e P T
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' 150 2001 . 2008 | ¢
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E-1, Sectet-15, GIDA, GORAKHPUR-273209 Phone : 0551-2580351, 53, 54, 55, 56, Fax : 0551-2580352

As per MOEF&CC Notification 5.0. 980 (E) da_l.ad 2™ March 2021,
M/s India Glyeols Limited obtained Consent To Establish (CTE) for
enhancement in production capacity from 200 KLPD to 260 KLPD

based on malasses and grains as raw material from Uttar Pradesh

Pollution Control Board vide letter No., 12 /UP HO Ca/ EIA /

GORAKHPUR [ 221 dated 01-07-2021 and attached as Annexure = 5.

Consent To Operate:-

Mis India Glycols Limited s regularly obtaiming Consent to Operate
(CTO) since s inception from Uttar Pradesh Pollution Control
Board for the operation of plant. Latest Consolidated Consents &
Authorization (CCA)} which is vahd up to 31-12-2028 attached as

Annexure — 6.
Compliance to Consent To Operate /| CCA:-

M/s India Glycols Limited 1s regularly complying with the conditions
of Consent to Operate /| CCA and submitting report to Uttar
Pradesh Pollution Control Board. The copies of compliance report
of CTO (which was valid up to 31-12-2023) submitted in last one

year are attached as Annexure — 7.

CSR/CER:-

Mis India Glycols Limited 1s committed to improve the quality of life

of surrounding community through CSR and focusing on health,

0
| |
b 3 -I:rl'.'.-""'-‘

REGISTEREC OFFICL

HEAD QFFICE

1AL Indugrial Area, Bagpur Road, Kashipe --24'1- ?T'!TDML. = Udhiam 5II1|;H Magar (Lrtarakhand)

Phaene : #31 5947 365000 /£ 275320, #51 9911108202, Fax | 05947275215, 275192

1 Plog Mo, 2-B, Secrar- 126, NOIDS, - 307 304, Dist, Gawtam Budh Magar (LLP .} Tel. : 01 20-3090100, 30570200
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INDIA GLYCOLS LIMITED

E-1, Sectot-15, GIDA, GORAKHPUR-273209 Phane : 0551-2580351, 53, 54, 55, 56, Fax: 0551-2580352

education, women empowerment and rural  infrastructure

development the cost incurred in last three year is Rupees One
Crore Thity Six Lac Ninety Thousand Five Hundred Sixty One
(Rs. 13690561.00)

However, Rupses Ninety Four Crore Saventy Six Lac invested /

incurred every year under CER for instaliation / operation &

maintenance of varous pollution mitigation measures, energy
saving equipment, reduction in groundwater consumplion, waste

minimization and green belt development
CSR/CER Expanses details attached as Annexure - 8.
7:  Ash Generation & Disposal:-

Ash generated from plant operation s being disposed-off
scientifically as per guidelines of CPCB. Details of ash gen erated /
disposed — off dunng financial year 2022-2023 & 2023 2024
attached as Annexure — 9.

8: Green belt:-

M/s India Glycols Limited E-1 Sector — 15 GIDA Gorakhpur has
developed approximately 16 acres green belt in and around the

premises with consultation of local DFO

Photo graphs of green belt attached as Annexure - 10.

i\

E) -
k"-—-—
REGISTERED OFFICE © A-1, industrial Area, ﬁ-.l.::pul Road, Kashipur - £28% 1] 3, D, = Lidham 5lni|:|l1 Parpar (Litiarakhand]
Phone ; +91 5847 260000 5 275320, 91 ST 108202, Fax : 05947275315, 275192

HEAD DOFFICE ¢ Ples Ma 2B, Sector- 124, MOIDA . 304 304, Disr, Gauram Buedh Magar (LB ) Tel o 01 20- 3000900, 30907 60
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INDIA GLYCOLS LIMITED

E-1, Sectot-15, GIDA, GORAKHPUR-273209 Phone : 0551 -2580351, 53, 54, 55, 56, Fax : 0551-2580352

9:  Water Quality Monitoring:-

The detailed water analysis report from MOEF approved lab for
company's bore well is attached as Annexure — 11,

10: Owerview on Company's Operation & ETP:-

Ws India Glycols Limited E-1 Sector - 15 GIDA Gorakhpur
adopted state-of-art-manufacturing technigues such as Fed Batch
Farmentation with MPR Chstillation and operation efficiently control
by DCS thus thereby energy saving, water saving, wasle

minimization and Zero Liquid Discharge by MEE followed by
incineration & CPU. Bnef overview is attached as Annaxure — 12.
However as per latest guidelines of Central Pollution Control Board
Online Continuous Emission /| Effluent Monitoring System installed
and connecled to Uttar Pradesh Poliution Contrel Board / Central
Pollution Control Board Server and 24 x 7 uninterrupted data /
images shanng to UPPCB / CPCE.

REGRSTERED QFFICE : A1, lisdusirial Area, Barpur Road, Kashisos - 244 71 5, Diarr. - Udham Singh Magar (Lintarakhand]
Phiona: +97 5747 269000 £ 275120, +97 T4V 108202, Fax : O594T-275115, 275192

HEAD OFFICE i Plot Ma. 1-B, Sector-126, NOIDA - 201 304, Dist. Gavtarn Budh Magai [ULP.3 Tel_: D120-3050100 3000300
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“Head - Distillery

Online Continuous Emission / Effluent Monitoring System attached as

Annexure — 13.

We hope that above is sufficient to clanfy our position

With best regards,

Yours faithfully
for India Glycols Ltd.

i ;F_.-"‘"*
| ﬁf';,f"'
Shaileridra K Pandey

CC:

1. Regional Office Uttar Pradesh Pallution Control Board
Gorakhpur

2. Uttar Pradesh Pollution Control Board LUCKNOW
3. CPCE Head Office & fonal Office

4: D M Gorakhpur

MEGISTERED OFFICE

HEAD OFFICE

A, Indusirial Sraa, Bulrpm R, H!.nphlpur - 244 T13, Disce, « Udbasm "jm.gh_ Hl.gl..l (Urnarakhand)
Phone : #91 5947 T69000 /£ 275320, +91 9411 108207, Fax : 05947275315, 275192

i Plot Mo, I-0, Sectos 136, NOIDA - 201 304, Dist. Gautam Buadl Hagas {ULP ) Tul. : 01 20- 3090100, 3090200
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INDIA GLYCOLS LIMITED

E-1_ Sactor-18 GIDA. GORAKHPUR-2TI200 Phone  0551-2560351 53,54 55 56 Fax 0551-2580357
Rﬂf Hy qu'lh[u Lfowrf2032-33 February 8th, 2023
o,
The Chief Environmental Officer (Circla — V1)
Uttar Pradesh Pollution Control Board
TC - 12V, VIBHUTI KHAND, GOMTI Nagar

LUCKNOW - 226010
Littar Pradesh

Relerence.  Water Consent Order Ref Mo - 146262 / UPPCE / Gorakhpur
{UPPCBROY) / CTO / Waler / Gorakhpur / 2021 daled 03-01-2022 & Alr
Consent Order Ref No 146248 { UPPCE | GORAKHPUR {(UPPCBRO)
(CTO FAIR ! GORAKHPUR / 2021 of datad 03-01-2022

Subject; Compliance of CTOs Conditions
Dear Sir,

The Water Consent Order Ref No. - 146262 | UPPCB / Gorakhpur (UPPCBRO) |
GTO [ Water { Gorakhpur | 2021 dated 03-01-2022. it's mandatory condition No - 14
directing us that * Unit shall dentify recipient drains / rivulets and their upstream &
downstream locations in consultation with UPPCB and shall carry out monthily
manioring ‘of denbfied recipient drains at upstream & downstream location through
tecognized lab under Environment (Protection) Act 19868 and shall submil the
analysis report on monthly basis by 10" of every manth to CPCB and UPPCB.”

We have identified recipient drains upstream & downstream locations in Aami River
with consultation of UPPCR Ragional Office Gorakhpur

Monitering Report of upstream & downstream locations by approved tab recognized
under Enviranment (Protection) Act, 1886 for month of Jan vary, 2023 is attached as

Annexure - 1. {ﬂi i o

REGISTERED OFFICE  A-1 Industrial Area. Bazpur Road. Kashipar - Distl - Udham Singh Nagar (Uarakhand)
Phone - +81 5047 280000 / 275320, +81 5411108208 Fax 05947 275315, 275192
HEAD OFFICE Pici Mo, 2-B, Seciar-126, NOIDA - 701 304, Disi. Gautam Buch Nagar (U P ) Tel - 01 20-3090100, 3080200

Fax: 030-3080111, 3080211, E-mad - igihoglindiaghycols. com, LIRL - wesw ndiagiyooss com
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Peter Paul ANNEXURE R-4

From: Anil Kumar Shahi

Sent: 01 February 2024 10:0

To: Peter Paul

Cc Dr.Ashutosh Gautam; Ankur lain

Subject: Fw: Status Report by R-8 (Respondent - 8) M/s India Ghyeols Limited E-1 Sector - 15
GIDA Gorakhpur, ULP; regarding Hon'ble NGT Order in O.ANo. 432/2023

Attachments: R-8, Status Report pdf

for kind intermation please.

regards,

From: Anil Kumar Shakhi

Sent: Tuesday, lanuary 23, 2024 11:50 AR

To: ms@uppch.in <ms@uppch.inz; dmgor@nic.in <dmgor@nic.inz: ceagida-up@up gov.in <ceogida-up@up gov.in>
“ubject: Status Report by R-8 (Respondent - 8) M/s India Glycols Limited E-1 Sector - 15 GIDA Gorakhpur, U.P;
régarding Hon'ble NGT Order in O.A.No. 432/2023

Dear Sirs,

In reference of Hon'ble NGT Order of dated 13-10-2023 regarding O.A. No. 432/2023 Radhey Shyam
Sehara VS State of U.P & Ors. we, M/s India Glycols Limited, E-1 , Sector - 15, GIDA, District -
Gorakhpur, Utter Pradesh, Respondent no. 8 (R-8) is submitting status report which has already
submitted / received by Uttar Pradesh Pollution Control Board, Regional Office . Gorakhpur on dated
18-01-2024, for kind information & perusal please.

with best regards,

T.C
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From: Anil Kumar Shahi

Sent: 01 February 2024 10400

Ta: Peter Paul

Ce: Dr.Ashutosh Gautamy; Anlkur Jain

Subject: Fw: Status Report by R-8 (Respondent - B) M/s India Glycols Limited E-1 Sector - 15
GIDA Gorakhpur, UP; regarding Hon'ble MGT Order in O.A No. 432/2023

Attachments: R-B, Siatus Report pdf

for kind information please.

Ragards,

From: Anil Kumar Shahi <sahiak@indiaghycols.com>

Sent: Wednesday, Janyary 24, 2024 11:23 AM

To: ceob@uppch.com <ceob@uppch.coms

“ubject: Fw: Status Report by R-8 (Respondent - B) M/s India Glycols Limited E-1 Sector - 15 GIDA Gorakhpur, U.P;
vegarding Hon'ble NGT Order in 0.4 No. 432/2023

Dear Sir,
In reference of Hon'ble NGT Case 0.A. No. 432/2023 Radhey Shyam Sehara versus State of U.P & Ors,
we, M/s India Glycols Ltd. E-1, Sector - 15, GIDA, District - Gorakhpur, Uttar Pradesh Respondent No.

- B (R-B) submitting status report however the sama has been already submitted to UPPCB Regional
Office, Gorakhpur, MS UPPCE, DM GORAKHPUR & Chairman GIDA.

with best regards,

Fraem: Anil Kumar Shahi

Sent: Tuesday, January 23, 2024 11:50 AM

To: ma@uppch.in <ms@uppcb.in=; dmgor@nic.in <dmgor@nic.in>; ceogida-up@up.gov.in <ceogida-up@up.gov.in>

Subject: Status Report by R-8 (Respondent - B) M/s India Glycols Limited E-1 Sector - 15 GIDA Gorakhpur, U.P;
~eagarding Hon'ble NGT Order in O_A No. 432/2023

Dear Sirs,

In reference of Hon'bla NGT Order of dated 13-10-2023 regarding O.A. No. 432/2023 Radhey Shyam
Sehara VS State of ULP & Ors, we, M/s India Glycols Limited, E-1, Sector - 15, GIDA, District -
Gorakhpur, Uttar Pradesh, Respondent no. B (R-8) is submitting status report which has already
submitted / received by Uttar Pradesh Pollution Control Board, Regional Office , Gorakhpur on dated
19-01-2024, for kind information & perusal please.

with best regards,
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ANNEXURE R-6

Moud=11011/1 88200 5-LA 11}
Government of India
Ministry of Environment and Forests
I.A. division

Telfax 24363977

E mail; plahujara@yahoon com
Paryavaran-Bhaven-C50-Eomplex,————

Lodi Road, New Delhi- 110003

Dated the 22 August, 2005

To

The Al General Manager
Wi India Glyeols Limited
A-1, Industnal Araa.

Bazpur Road,
Kashipur-244713

Sub: 200 KLPD distillory unit al Gorakhpur Industrial Development Area, Gorakhpur
by M/s India Glycols Limited- reg. environmental clearance,

i,

This has reference 1o your letter no. AGIE Gf M OEF/2005/1493 dated 3" June, 2005
along with EIWEMP repoat, GO on 1he above mentmmned proeel. The Minestry of Envireniman
and Foresta has examingd the proposal, 1 s noted thal proposal |8 for distillery uni far
mandaciuring of 200 KLPD of industital alcahal in distric! Garakhpur of Uttar Pradesh, The
wnif will be in operation for 330 days o a year. Land anea required for the project is 60 acres
The propect does nol invalve forest land and displacement of peaople Water requirement of
4821 m3d will be met from the ground water source. About 1320m3'd of elfluent will be
recycied back for the evaporator and Reverse Osmosiz Plant Therefoss, resh water
reguiremant will b 350 1m3d

it i= noled that the project will be based on balch process The spent wash
generaton rem the distiBery undt will be 10-11m3El of alcohol produced. The company will
install svaporator for affluent concantrabon and o methanation plarnt for bio gas recovery. Il
is also proposed lo install Reverse Osmosis Plant to reduce the efffluent quantity for bio
mefhanation  The motasses and the prass mud edguiremont  shall be met ram the nearby
sugar unil, The ETP sludge (.02 TPD) and yeast sludge (40TPD) after fermentation process
will be usod Tor ho-composting process tor the manufaciure of manune. Pubhe hearing pansl
has considorad tha profect in (ke meating held an 2004 2005 | The Uttar Pradesh Podlution
Conlrol Board has granded MOC on 14,6 2005, Total cost of the project s Rs 50 croras.

20 The Ministry of Enviranment and Forests hereby accordes anvirconmenlal clearancs (o
ahove project under the provisions of EWA Notfication dated o January, 1994 as amended
subsequantly subject lo sinct compliance of the following specific and general conditions:

A SPECIFIC CONDITIONS:

i The industry shall ansure that the reated effluent and stack emissions fram the und
are wilhin the norma stipulsted wnder the EPA mules of SPOCB whichever is mara
siringent. In case of process disturbances/failure of pollution control eguipments
adopled by the unid, the respective unil showld be shwl down and should net be
restarted until the controd measures are rectified o achievs the desired affoency,
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frerm L Fmpnsnd umyil-shall bo 2200m3d. Thi distillery

he { wash ganaraiian

Lni m bes operated ON direct evaporalion of efftoent and bio malhanation of

affigent, Cut of 200 KLPD distitary wnit, shout 1320mdd of affiuent shall be

generated from {INKLPD distilery and aa0m3id from BOKLPLD distillery, Aboul
hall be evaporated and 2eam3id of

il

W,

Wl

yaz0mald of effiuent fiom (2OELPD disbilery & : ol
=T =Tt [ FS = Fick PRl S ..-.. ] 1.3 - " n ‘“a“.ﬂ!m‘n lm
fha boiler and condensata frem 1ha aypporator afisr treatméE

process. The concanrate {244m3id) from (e evaporaior shall be bio compasted with
ihi press mud. The offaant generailon from AnKLPD distillary shail be BBOM3d and
afier bio methanation will be passed hrough rEVerse gsmosis plant. The 'p-E.!ﬂlﬂalE
(440m3id) fram the Reverss Dsmosis Diant shall be used in the procass and rejects

{440m3id) wall be BiD composted with press L

Land ana otha requitarments Tor weatment ol spent wash with press mud shafl be as

Hio
¢ the CPCB guidednas Thie campany ahall earmark an area af 12 acras for
E:rmpum-ug. sineage of press mid anl biocompost. The spent wash shall be stared

il Impervious lagooans nal more than 30 days.

The camipaiy st anilor the grosnd wata Uity By aatiing up of rnnnﬂ'l:lrﬂ'ﬂ_ wels
around the composting and spant wash  S10TS0E lagoons @n a reguisr basis and
submit hall- yearky reparts 1o SPGB and the Ministry

As reflscted in the EiA JEMP | green pelt in an area of 15 acies shall ba provided 1o
mitigate he elfects of fugitive amisson ali mround the plant a5 pes the GPCHB
guadetings 0 consulation with the lacal DFOD

Oecupational health survedlance programme shall ba Undertaken as regular exercise
for afl the employees The first aud facilities in fhe eccupational health centre shall be
mmmlmﬂ;daﬂm-&mﬂuﬁmwmmmﬁNh‘m

saparately

The company shall obdaan ponriasion fof ground water drawl from (e Coentrad
Ground waisr Board

GENERAL CONDITIONS:

The project aulhorties must stictly adhere to the stipulabons made by the Litar
Pradesh Pollution Conlrol Board and the State Govamment.

Mo furfher expansion or madifications i the plant should be cared out without
approval of the Mimistry of Envirenmant and Foreste e

Ambient Air Quality Manitering Stations should be set up in the down wind direction
as well as where maximum ground jevel concentration of SPM, S02. NOx, are
anticipated in consutation with the State Poliution Cantrol Board, 3

Adequate number of influsnt and affluent quality morslonng

_ tations should be sel up
in consultation with the State Pollution Conlral Bo y i
carricd oul for relevant paramsaters 3, DR ARCHAD SRS
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3.

W Thie cwerall noise levels in and around 1he plant area should be kepl wedl wilhin the
slandards (85 dBA) by providing poise control measures including acoustic hoods,
iilenoers, enclosures et on all sources of noise generation. The ambient noiso
jevets should conform to the standards prescribed under EPA Rules, 1989 viz. 75
dBA { day ime) and 70 dBA | night time).

Wi The project proponent shall alse compiy with all the environmenial protecton
measifes and safeguands recemmended n ihe ELA reporn 5

Wil A separale arwronmental management call equipped with full fledged laboratory
facilibes miggl be sad up to carmy out the anvironmental managemeant and monlonng
funchions. The project authorities will provide separate funds both recurring and non
racurting fo implement the condiions stipulated by the Ministry of Ervaronment and
Foresis as well as the State Sovemment along with the implementalion schedule for
all the conditions sliputated herain, The funds 20 provided shall nol be diverted for

=3 any othar purpssa

Vi The implamentation of the project wis-a-vis ermaronmantal action plans will be
monitored by Ministry's Regwnal Office al Lucknow /State Poflution Control
BoardiCentral Pollution Control Beard. A six monihly compliance status report
atangwith the monilored data should be submilted o the monlonng agencies

i The Projact Propanant should inform the public thal the project nas bean accorded
envirenmental clearanca by the Minsby and copies of the clearance lolter are
arvallable wiilh the State Pollution Control Boand’ Commilies and may also be soon at
Waebsite of thie Miniatry of Environmert and Foresta at hiipfenvfor nicin. This should
bo advartised within seven days from the dale of Ssue of the clearance leiter; af least
i bwo local newspapers thal are widaly circutatad in the region of which ane shall be
in the vemacular language of the lecality concernad and a copy of the same should
b Inrearded to the Regional office.

A The Project Authorities should inform the Regional Office as well as the Ministry the
date of (inancial clesure and final approval of the pregact by the cancerned authorties
ard the date of start of land development wark:

10 The Ministry may revoke or suspend the clearance, if implementation of any of the
alove conditions is nol satisfaciony.

4.0 Tho Mnistry reserves (e righl io stipulate addional conditions if found necassary
The company will implement these conditions In a time bound manrar.

50, The above conditions will be enforced, inter-ala under the provisions of the Water
{Praveation & Confrol of Pollution) Act, 1974, the Asr (Prevention & Cantrol of Pollution) Act,
1881, the Environment (Protection) Act, 1986 and the Public Liakility Insurance Acl, 19491
along with thelr amandments and rulés .ﬂﬁh

i.?{}ﬂ::_-
{0, P, L. jarai)
irector



17

4-

Copy

1

The Chairman, Central Pollution Control Board, Parvesh Bhavan, CBED-cum-Office
Complex, East Arjun Nagar, Delhi-110032

477

2 The Chairman, Uttar Pradesh State Pollution Conbrol Board. 111 Floor, PICUP Hhavan,
Mibhuti Khand Luckaow-226030

4. Tha Chiel Conservator of Forests, Regional Officed Central Region), B-1/72, Saclor i,
Aligan, Lucknow- 3268020

4. Secretary, State Deptt of Environment, Gevernmaend of Uttar Pradesh | Room NO 13,
Mew Buildings, Vidhan Bhavan, Lucknow 226001 | UP

5 JB{CCH), Minisiry of Enviranment and Forests Farra-.-aran Bhavan, CGO Complex,
Wew Delhi - 110003

6. Monitoring Cell | Menisiry of Environment and Forests. Paryavaran Bhavan, CGO
Complox, Mew Delhi- 110003,

7. Guard File /

8. Monitoring Fie

B Record File

(Dr. P. L. Ahujarai)
Director

T.C
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ANNEXURE R7 . O

Mo J=1 1094/ 1881 2008-1A.0{T)
Governmant of Indla
Ministry of Environmaent and Forosts
LA, division
Telax 24363973
E mail: plshujaraifyahoo com
Paryavaran Bhavan, CGO Compha,
Lodl Road, Mow Dalhi- 110003
Dated the Fabruary 10, 2006
Ta
The Asstt. General Manage:
M5 lndia Giyools Limsed
A1, indusirial Aroa,
Road,
Kashipur-244713

Bub: 200 KLPD distillary unlt at Sorakhpur industrial Development Area, Gorakhpur
by Mis india Glycols Limited- reg revision of ETP scheme for achioving oo
discherge.

This has referance i your iatier no. M QEFECAN05/1988 dated 24® Dciober, 2005
ang 7 February, 2006 and subsequent communication dalsd 5° February, 2006 requesting
i Ministry for consideration of revised effluent tragiment schams o achleve zao discharge
of apanl wash from the i JOOHL PO destitery dnit for which environmenial clearance
was atoorded om 22T August, 2005 based on insiafation of evsporator for eflusnt
concentration, bio mathanatisn plent for bio gas recovery, revansea osmosis pdand and
treatrmend of rejects from the RO plant with prass mud for bio composting. It Iz noted that the
ravised effluent freamment scheme invohlves concenmration ol spent wash In the evaporatn
and incineration of conceniraled spent wash Io achigve e dischangs The staam oblasmed
from the bollers shall be used for power generation The solid waste obtained in the farm aof
potash shail ba uaad as fertlzar.

20 Tne proposal for revesd affluent treatment schame hes bean axaminad. As per the
pommitrend givan by you 0 comply with the revised effuent realrhent schemes in s fomn
of affidavil vide your lefer dated T Februery. 2008 and letter no. OGLMo
EFlgkplatprovi24D datod & February, 2005, Ministry conveve s ‘Mo objection’ for the
revizad affleant tragtmant schamea snd amendmeant of speoffic condions no. § and i in the
anvironmental clearance order of even no. dated 22 August, 2005 subject to the Tollowing
specific condfions

Sir,

i The spant wash ganarmlion from e proposad 200 KUPD unit shall e 2200 m3d e
& 11k of aslcoho! produced. The epent wash shall be evaporaled in e
evaporaior by reducing the guaniity of spenl wash fo 2-3 k%l of aloohal produced
Tha conceniraded spenl wash shall be incinerated in the boler o achieve zeno
dischame The steam ganersiad from the boder shall be used $or powss peneration.
The condensate from the evaporator shall be recycled in the plant process. Solid
waste recoverad in the foen of potash shall be used as fentilizer

Az per the underlaking given n the form of affidavit by M's India Giycols Limited vide
Iztier no IGLMOEF /GHPRelprey datad T February, 2008 If new technoicgy insialied
dogs not waork 1o the satisfaction of SPCRCPCEM OEF Bnd doss not meet the

standards sbputated, ihe project aufhorites shall close down the piant immediataly,

'..I_I"". ':-_l\_
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-2-

3.0, Al the other spacific and generl condiions as specified in Ministry's environmental
clearance letler of even number dated 22 August 2004 shall remain the same and
comnplisd with,

Yours l".:ilhlu] Iy
P i .l-_
{Dr. P'.L'.Iul{ﬂimll
i pmm

Copy ko

The Chairman, Central Pallufion Contred Baasd, Parvesh Bhavan, CRO-cum-Office
Compdas, East Arjun Magar, Delhi-110032.

—

2. The Chairman, Uttar Pradesh Stale Pollution Condral Board, %11 Floor, FCUP
Bhavan, Vibhall Khand, Lucknow-226020

4. The Chiel Consenadni of Foresis, Regional Offics] Cenlral Region), B-172, Seclar
K. Aligan|, Luckrow-226020

4, Secretary, State Daptt. of Environment, Govamment of Uttar Pradesh | Roam NO 13,
Mew Buildings, Vidhan Bhavan, Lucknow —228001 | UP.

5 JS{CCID, Ministry of Environment and Forests, Paryavaran Bhaven, CG0 Complex,
Mhew Dezlhi - 110003,

8 Moniloring Gell , Minstry of Environment and Forests, Paryavaran Bhavan, GGG
Complax. Mew Delhi- 110003

7. Guard Fike

B. Mankoring File L

f. Rocord Fiis

{0, P, L. Aluijaral)

Director

T.C
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Proposal No @ J.11011/188R008-44 1l
1. Hame of the Entity / Corporate Office :
File Ho. : 111011 /1982005 14.1(1) | Propesal Name : 200 KLPD Distdllery Unit at
Gaorakhpur Industrial
Dl opananl Area,
Cuvakhpur by M/ s India
Glicok: Limited
Date OF EC. * 27 Aug 200% EC Letter H
_H:u |:|F.' l;hr.Enl:-Ih;'-F- WE CII!E_TI:] HATURE Email Adelress anilshahi, 17 3 4@gmail.oom
Corporate Office ©
Auddress © C-6 Prakash City Wobike Mo PEPOOTTE6T
2. Proponent Details :
Proponent Hame Indiea Designation - Manag=r Envvronmeent
Tebephane Ha - 0-5512580351 Mabibs Ha - 0 GO REAT
Faex M @ 0-0r581 J5R152 Emadl Addrass ¢ anichahd, 12 4@email.com
Wabsite | Bin Code * 1770
Sqate Uttar Pradesh Dstrict - Goeakhpie
Village Town

3. Compliance Letter/Report (Proponent):

Compliance Period ; | 2022 ¢ 01 Dec (01 | Comphance 15 Bec 2003 11480957
April - 30 Seq) Submissien Dato ;

Woenriar H & Sikn vy Compllancs of Enviionmental Clearance conditions b being satimitied sheng with
clully 18lesd DECa sfused and releseant anresies Ior peraod Al P07E 1o Septermbse 3T,

Site Yistt Report ;@ B Site Vislt Dape ; 13 Aug 2022

4TH Repart ; MiE ATR Date : &

Additiorsl “ AchSitional Ramarks | Six Monthdy Cempliance of Envdrommentd Clesranos

Attachment §if dny) M dnyh : conndi by -alorg with pelevant annexures for perio

4, Summary Status of Compliance ;

Total Condition : 18
Complied : 4 Being Complied z
Mot Compled o |rervalyconpiea: o
Agroed ta Comply: b

5. Details of Production and Project Area :

Dake of Commencement of Praject/activiey | 00 Mar Praject Araa o Pel EC Grantied (In Case of sins k!l
i 204 Leaes]:

L —

hztual Praject Arealin Caso of Mine Leaso): | O

497
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PROCUCTIOM CAPACITY

e Treared BN and sLack

e i EFT SN

Mo ‘Mame of the Product Units AR por EL jramtad Wﬁmw
1 BSEHAL Ak Wil Liners por Dary (ELD} 00 I5507 TR M
6. Specific Conditions (Proponent) :
5.He Eondition Self Doclaration | Remarks / Reason i il of 1RO
i Lard and othr regulremiends Complied ETF Propaosal has Hin
for ireatment of spent wash been revised and
W press mid shall e e oy 1 MEE
the CPCE guldedings, The Tl frevesc]
company shall eamark an ares Incineration Beder
of 18 acres oo bio composting, and CPL & hieving
Slofape of press mud and b LD hoveever
compost. The spent wah shall i campaating
b stoied in mprevines Lagoons
not mare than 10 days.
1 & redlected n b EMP, green Cmmplied Uit haws dheed e Hig
belt in an area of 15 aore shall reen bell
hie prowiced 1e mitigate the consuliation with
affects of fugitive emisions @l Urtar Pracech
ascaind the plant & par CPCH Paollution Central
guidistioes in consuttation with Bunrd Beglonal
- DFD. (Hiice Gorakhpur
and grkhanchig
. EYETY VEAal, I
3 Occupational Health Complied Unit fusk practice
sarvillance Program shall pe al healthy check of .
undertaken as regular exercie employees oo
fior all emplovess. The first aid regular basis unckes
faci#ities in the orcupations Occupational
heslth cevibre shall be Heaith Suwwedllarcs
sqressthened and the medical and recand beirg
necondy. al each smphoyes N balrsd
shold b mamtamed
separatedy. -
4 The coenpany must monitor e | Beng Complied | UL hae piactios H
grnandveator quality by setting T grouncheater
i ol maanitnring walks arourd cjiality manitnrng
the composting and spent wash by approwed lab
SEOrAge Laguors of A Peguiar saenple Laken fram
hask and submnit kalf yearly tuthe wll within
reparts to SPOE and the (L o
Manistry
& | Tre spent wash generaion from | Being Complied Unilt b ETP E
thee proposed unil shatl e 2200 Sohems as MEE Ior
m3ra. The gsilery unit shall A aLion of
he oporated on direct afenl veirshy ano
swvaporation of effuent and hio concenirabed spent
mathanation of e=Mluent. Out ol wagh bumt frbo
200 KLPD ctfhery unik, alymif incirsrathon boder
1320 mddd af eflluent shall be hevesmnnr
generated Tram 120 KLPD condensate treated
distillery ard 880 midd from &0 through CPU and
KLFD distillery, Atwas 1320 Ueabeld waler
maldd of elMuent e 130 KLPD racycle and reised
distillery shall ba evapomated ]
anel Thd m3Ad af conoetrated
shall be obtaned. Out of b4
mdid of concenitrate, 20mlid
willl be ussedl in e boi
] The canrpany shall obtam Complied it i obtained “
pEmiaon for greantwater permission for
withdrawal from the Central abstraction af
Ground Water Boarnd groundwater from
Central Growsd
Witer Board and
Groumd Water
Department ol
Ui iar Prociesh.
f The incustry shall srmuee that Complind Linat always Likin H
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e o ——Tas

emuaions fram the uinlf are vl within the
within the Rarms stipul ated prescrioed linit
under EPA Rules ar SPCR whereas rade
whirheser s moe orringent . Iy effluent sihjec ted
case of proces disturhands | to FLE andl wpwape
failure of poliubion comtec tresated tfwough
et ackopred Dy e une, TF.
thes resped Uive umit bl be
shut dovwn and should not, be
restarted until the contral
mEaskines ane rectified 1o
acheeye the desired efficienoy.
7. General Conditions (Proponent) :
o - ; = : Supporting. :
.5._I;|d Candition mm Remarki | R ottt - of IRD
1 The project authorties should Cramplied Unat has mlormes HJ &
wiomm e Begional Difice Eo Utkar Pradesh
wearl] ary ther Miniskey the dlate of Regloral Oifece
finanscia] closure and Final Gorakhms and
approval af the praject by the Ministry Regional
cancerned authorites and the (Hiice Lucknow
e i stael of land regacding Fingaial
Aryn] Ak woek Clrauinms s
ihiough project i
yiet nat ciosed
finanically.
i The project autheesties must Complied Unit aesure that n
siricily adbiere 1o the and always adhere
stipulations made By the Utta 1he STpuaLins
Pradesh Pollution Control Beard imade by UFPCE
ani the State Government anc| State
Government far
pratectian of
sarrounding
i i,
1 | The project proponent thall also Eanrgalinnd Linit Fas H
comply with all the Implemented 2
ervironmental protection Ll
mieaures and safeguards ieCommendstion af
recommeriied in ELE Peport, ENP A ERS winikar
safeguand of
wIrroinding
v FOTRET
A4 | Ambient Air Quality somitoring Complies linit has set Kheee ﬂ
Shatkons should be set up in e Ambinnl Air Quadity
gl vl direction as well a5 MoriLoring SLaLions
where maximum groimd fevel as conmultation
CONCEMrATion £ SEs, S0F NOX with UPPLH
ar aaticipated i coraultakion Regiana] Offes
with the Siate Fullution Contrml Gurakhymr and
Boarel, maRitoang 15 boing
carried by
appresed Lab onosis
monthly hass,
5 The preject propanent should Camplied Uit Pas alresdy A
imform the pubilic thall the Frlonmen Ly puibsic
praject has been accorded regarding EC
ervirgnmental cieasanoe by the accorded] {hragh
Mimistry andl coples of tha pubdishad in two
clegrarns letler me aalalile e ERaeTs Al
wiith the SLate Polluticn Contiol outting of the same
Baarg ¢ Commities ang may has een
alio Ler ween al wihsite of the submitiesd,
Winisiny of Enviromsment ans
Forest a1 hatp: | e ornic i
this should be advertised within
weever clavs Trastii Bhes dane of
baie af the cleararco loter, at
least in 1w local newspaperns
thal afe widely circulaied in i
oy of wivich ore
] Adequate ruamber-of influent Lompiied Unirt commpliesd as ﬂ
AfE arfluasvt JuM Iy monnoanng afvised
stabiory should be set up in
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consultation with the S1ats
Fallrtion Control Board. Begular

mipmvitoring should be carried

ot foe relesant parameters.
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1 A SEpATaLe enwirorineTiLal Conmpd e Ll has M
ﬂBI’liEi."l'l'rEﬂl il Eq.lw'l‘."d willlh Consrituted
Tull - Pechped Labaratony separake
facilities. muk be tet up Lo carmy Environmental
ol the emvironmental Maragement Cell
ranagernecd and moeitoring Feaded oy Head
Tuncrkp, The projest Ciperalion Sl
muthorities will provide separaie Experts and
Tunds Doah recurrng and - Tecrmical sUatl for
reCiETing o impdement the eplemnentat bon of
caonditions stpsilated by the conditioes and
Mmistry of Invirorment anid il ear g, ad
Forest as veell a5 1hie Seate L TR AETI
Cowernmern along with the
Imgiemeniation uheduie for 3|
thee conditions sEpulated
hierein. Tha funds 5o peovided
whalll it b diverbed (o
The implement stion af project Campdied Regudar mositoring n
wisede iy Enyirormmental action fry Minidry
plan watll b mioanitored by Heglnnal OHica
Mimistry' Regional Office at Lucknosy and Six
LidChisiey /1 SEALE Polkillon Manithly
Conprd Board. & six mointhily Compliance Fepo
compliance LAl repart sl regular beirg
wirh the monitoeed dats thould wibmitied,
he submitted to the monitorirg
AgETICHE.
Mo further expansion o Coampdied Ui zssure that LT
meitications in the plant wWRhoul pricr
heaild et Careind ouil vt apprevil na luther

price aporoval of the Masistry of
Enveirommend and Forest,

ENpanYKE oF
il alici
CETIEG DUL

[ 1" WE CARE TO NATURE * hereby give indertaking that the specific / general condition
15 entered by me is correct,

e s aressmo = -

“TMote ¢ WA ¢ Not Svaylsble

E-Sign

WE CARE TO

HATURE

Date : 13 IEEI—EHII 11:42:0%517
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Form for Uplooding Six Monthly Complianes Riport

ol B BiaTETlE iFeE at G F rriinrial Meivmlapme
Pespoand We AT COMIOHCTIRIEEY ASC1 ol il i | Frgecl ares, Geipkhaer by Wy Todis Ghiocis cietted
Exdaganry  bilaaiial Pagmei . aa oo IRE[aAREL iR ALE B
"
Krrea ol Bsn
Erargf i T R IR
P Wl LRl ki L
L
Eeiibya PANT AT IR0 E-KYC
! CES Pt B YL OLELTT
par Pl
ETILY el r
T REn ST ot NN b
Incorresi *
Compliance Letter/Report
Baparting Year 203 w i * 07 Dec @ bpel . 30 Sep) w
wdn #perilp comgllance af Covirowsssial Clesrencs Comiithen wipd alivg with ibliiasl Setaire
Pk (i oy |

A EoEFEsisn] e

EEnmn

et | EC CERAIUSSS OM8 HOA gEEnTHy Bty Click hees Tnugiood §C Caradilion. UPLCWRDY EC COMCETION

Fropci
Mimaui
L] e
e o8 i o] Crpriad (K
[y Do ml
I‘r*i'ﬂ'ﬁl:ﬂl". i
I.IIHI:I
Actal Frofact
ArvalinCaneal
b ieoun |
FRGOU Tos CRFAGITE
;| T ———— e = . o pr—
vk ol e Pradect [ g e B greted ! Prcaliis i LTI Q) M1 P Pl year
| Rt w ==
i FEirundan i llnlpnum.l!:ID:l = FoEEE N i
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GOVERMNMENT OF INDHA
PMINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE
MONITORING REPORT
PART - |

DATA - SHEET

1 | Propect Type _l}-lﬁtll|l?.f'|'_|3‘|al'll

2 | Mame of project M/s India Glycols Limited

E-1, Sector— 15, GIDA,

District Gorakhpur = 373209

Uttar Pradesh

3 | Environmental Clearance Mo F1T01 1198, 200514, 1§1] 22" Aug, 2005

| 1-11011/108/2005-IA. 1) 10" Feb, 2006

F11011/512/2007-1A.41) 12™ Sept. 2007

— Mot Implementad
|4 | District | E;ﬁral;:it.pur
State - Utkar Pradech
S5a | Address of concerned project Chief | 5.K.PANDEY
Enginaer [with PIN Code and Telephone | Distilery Head
Makex [Fax No) | M/s India Glycols Limited

| E— 1, Sectar — 15, GIDA

District Gorakhpur — 273200, U, P
Telephone No- 05512580351

Fax No - 05512580352

S5h | Address of execulive project Engineer AP, Mishra
[with #IN Code and Telephone Telex/Fax Plant Head
M M/s India Glycols Limited

E =1, Sechor — 15, GIDA
District Gorakhpur = 273209, U P
Telephone No- 05512580351

Ba | Sabent feature of project India Glycals Limited set up a distillery plant for

production  of  Alcohsl  with  advanced
technigues such as Fed Batch Fermentation
with High Brix and MPR Distillation along with
Fe-boller & DCS Control thus there by higher
dlcohol recovery with reduction in wastewater
generation and saving of raw water.

6b | Salient feature of the environmental &5 per proposal, wunit has installed MEE
management followed by Incineration & CPU for trade
effluent & 5TP for sewage thus there by
au:hh!uing ZLD Stapus.
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Break up of area

B0 Acre

Submerged area (forest & non - forest)

MNA,

Dthers

Break of project aflected population with
enumeration of those loosing

howses fdwelling unit only, both dwelling
unit and agricufture kand less labours
fartisans.

Hatified Industrial Area, GIDA&

SC/ST

MA,

others

HA

Wumber of Villages affected

A,

Wame and other particulars of identified
area for cettlement

A,

Compensation package

MA

]
=

Budget

A

Starus

2| m

MA,

Financial details

Project cost as ariginally planned and
subsequent revised estimated and the
Year of accessmont

S0 CRORE

Allaeation mads for snvironmental
ﬂ‘lhﬂhﬁ:n‘b&r‘lt Finn with fem wise and year
wite hreak up

5.0 CRORE

Benefit cost ratio finternal rate of return
and year of assessment

Whether (c } mcludes the cost of
environmental management as shown in
(b} abowe

10

Farest land requiremeant

The status ulapp;n-'.'al of a diversion of
forest land for forest use
The status of compensatory afforestation

The status of clear felling

Comments on the viability and
sustainability of compensatory
affarestation program in the light of actual
filed experienced so far

11

The stabas of chear felling im non - forest
Area

505
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12

Status of conmstruction

Diate of commencemeant factual & for

Soptember, H005

Deg, 2023

b | Date of completion actual .I'-uﬁlanned barch — April, 2006

13 | Reazon for delay of the pmjer-t?vet to N delay project start as per schedula
start

14 | Date of Site wisit

2 | Date of which project was monitored by June, 2022
the Regional Offlce of previous Occasion,
if any

b | Date of site visit for this menitoring report
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ENVIRONMENTAL CLEARANCE COMPLIANCE

Mame of Project: M/ India Glycols Limited
E=1,5ECTOR = 15, GID#A,
Gorakhpur =27320% UTTAR PRADESH
Project Code: LU= B5-207-2006 & UP-93 2452007

Emvironmental Clearance Letter No:

1-11011/198/2005-14.11 {1} 22™ Aug. 2005

11101 1,/198/2005-4A11 {I] 10" Feb. 2006 b implemented / compliing

I-1101 15127 20071000 [1) 127 Sept, 2007

Perod of compliance:

Compliance of specific conditions

—+ Nt implemented
April, 2022 - Sept., 2022

Thee industry shall ensure that the treated
effleent and stack emisseons from the st
are within the Morms stipulated under EPA
Rules or SPCE whichever i more stringant.
In case of process disturbance / fallure of
pollution control equipment adopted by
the unit, the respective unit shoukd be sht
down and should not be restarted until the
contral moasure: are roctified ta achiows

the desired afficiency.

| The spent wash generation from proposed

200 KELPD Univ shall be 2200 ITII.I"UE"' e, @
11 KLRL of alkohol production. The spent
wash shall be evaporated in  the
evaporator by reducing the guantity of
spent wash to 2 - 3 ELEL of akcohol
prodiced, The concentrated spent wash
shall be mcinerated in the bodler to achieve
soro discharge, The condendate from the
evaparator shall be recycled in the plant
process, Solid recovered in the form of
potash shall be used as fertilizer,

Unit assure that Effluent and Emission as per
the Standards prescribed henceforth  for
effluent subjected to MEE followed by
Incineration & CPU and sewage treated
through 5TF.

ESP with adeguate height stack installed with
Incineration hoiler:,

OCEMS installed as per CPCE guidelines For
onling manitoring of flow & emissions.
Emiszion Monitarng caline [ affline Regort as
por Annesurne ~ 1,

As per proposal, spent wash concentrated
through MEE and concentrated spent wash
i.e. SLOF incinerated throwgh Incineration
Baoilers and other streams effluents subjected
to CPCU for treatment and treated water
recycled and rewsed by which saving of fresh

walter.

AS pef the undertaking given in the torm of
affidavit by M/fs India Glycols Limited, vide
letter Mo. IGL / MofF | etprev, date 7
Feb. 2006 if new technology does not work
to the satistaction of SPCA ¢ CPCE [ MoEF
and does not meet the Standards
stipulated, the project authorities shall
close down the plant immediately.

A5 the atfidavit sobmitted and executed by
concemed Authorites, System working well
with satisfaction.

o507
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the

guality monitanng statiens should be ost
up in consultation with the State Pollution
Contral Board. Regular monitering should

The company musi  monitor Mo composting, ETP Ecllume_reﬂs.e-d and
groundwater quality by setting wp of | revision approved by MoEFECC vide their
monitoring wells around the compesting | lstter No. J-11011/198/2005-1A.01 (1) 10™ Feb.
and spent wash storage lagoons on a | 2006 henceforth ours & MEE followed by
regular basis and submit half yearly | incineration and CPU for trade effluent and
reports to SPCB and the Ministry 5TP tor sewage and achieving 7LD

fube Well water anpalysiz report as per

Anmayurs — 3,

v | As reflocted in EIA / EMP, green belt in an | As per EIA / EMP recom mendations, we have
area of 15 acre shall be provided to | already developed green belt and enhanced
mitigate the effects of fugitive emissions | every vear.
all around the plant as per CPCE guidelines
in consultation with Local DFO. -~ ., -

vi | Decupational Health Surveillance Program | Under the Occupational Health Surveillance.
shall be undertaken as regular exercise for | Employees health check is in practice and
all employees. The first ald facilities in the | records mamtained
octupational  health centre  shall be  Details as per Annexure 3.
strengthened and the medical recards of |
each employee should be maintained
separately.

vii | The company shall obtain permission for | We have obtained permission  for
groundwater withdrawal from the Central | groundwater abstraction from CGWA and also
Ground Water Board, with UP Groundwater Department.

Details a5 per Annexure 4,
L Cnl'l'lillll'tt af General Conditions
0| The project authorities must strictly | Unit always comply all the direction &
adnhere to the stipulations made by the | stipulations made by Uttar Pradesh Poliution
Uttar Pradesh Pollution Control Board and | Control Board time to time.
The State Government. b=

fi Mo further expansion or modifications in | Unit  assure that no  expansion  or
the plant shoukd be carried oul without | modification will be carried out without prior
pric approval of the Ministry  of | approvalin the plant,

Enviranment and Forest. I

| Ambient Air Cluality Monitoring Stations | Unit already set up three bocations within the
should be set up in the down wind | premises for monitoring of Ambient Air
direction as well & where maximum | Quality with consultation to UPPCE Regianal
ground level concentration of 5PM, S0; | Office Gorakhpur.

Ny are anticipated in consultation with | Ambient Air Quality Monitoring report by
the State Pollution Contrel Board, MABL Approved lab during the perod s as

- ~ - L= per Annexure 5. =i

W | Adequate number of influent and efffuent | Unit has installed ETP systemn such as MEE

followed by Incineration & CPU for trade
effluent and 5TP for sewage,
Henceforth effluent quality monitoring Is not |
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be carried out for reievam uﬁn-uzters.

In scope as being £LD.

The overall noise level in and around the
plant area shouwld be kept well within the
Standards (85 dBA) by providing noise
contral measures . on all sources af
nome generation. The amblent noise level
should  confirm 1o the Standards
prescribed under EPA Aules, 1989 viz. 75
dBA [day time] and 70 dBA (neght time).

Unit always care on noise level, major
sources for noise generation are DG Sets /
mechanical  installations  equipped  with
Enclosires; Acodistic Hood, Silencers and Anti
- wibrating Pads thus thereby noise level
abways maintained well within the prescribed
standards of CPCE for nose

Noise moniloring report as per Annexure 6.

The project proponent shall also comply
with all the environmental protection
mieasures and safeguards recommended
in EIA Report,

Unit always comply with all  the
environmental protections measures  as
recommended by EIA / EMP Report

igii

A separate environmental management
cell equipped with full - fedged

laboratory facilities must be set up to |

carry out the ervironmental managemaent
and monitoring functions. The project
suthorities will provide separate funds
both  recurring and  non-recurring 1o
implement the conditions stipuiated by
the Ministry of Environment and Forest as
well as the State Government along with
the implementation schedule for all the
conditions stipulated herein. The funds so
provided shall not be diverted for any
other purpose,

wili

Lt hars separate Ervircnmental
Management Cell (EMC) hoaded by Plant
Head for implementation of environmental
protection  measwres, compllance  of
conditions & directions stipulated time to
time by regulatory authorities.

Environmental Management Cell is as per
Annexure 7,

The implementation of project vis-dovie |
environmental actign  plan wall be |

monitored by Ministry's Regional Office at
Lucknow / State Podlution Control Board, &
sl monthly compliance status report
glong with the manitored data should be
submitted 1o the moniloring agencies.

Unit  regular 1-ubn-'i'ittin5 six.  maonthly
compliance report to Ministry's  Regional
Office Locknow by e-mail and through
Parivesh Portal two times ance in Month of
Jurse and next in December every Year,

The prajec proponent should inform the
public that the project has been accorded
environmental clearance by the Ministry
and copees of the clearance letter are
available with the State Palluticn Contral
Board / Committee and may also be seen
at website of the Ministry of Environment
and Forest at hitpyfenvfornicen  this
should be advertised within seven days
from the date of lssue aof the clearance

| letter, at least in wo local newspapers |

Unit  already  informed  public  via
advertsement in News Papers and cutting of

News Papers already cubmittad to Ministre's |

Regional Office Lucknow.

509



510

_{ that e vméﬁtluulateﬂ in the region of
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which one shall be in the vernacular
language of locality concerned and copy of
the same should be forwarded to the
Regional Office.

Tha project authorities shoald inform the
Regional Office as well as the Ministry the
date of financial closure and final approval
of the project by the roncerned
authorities and the date of start of land
development waork

Unit assure that Financial Closure shall be |
ommunicated to Ministry's Regional Office.

[ The Ministry rn;-.- revoke or suspend the

clearance, if implemented of any of the
above conditions is not satisfactory.

Noted

The Ministry reserve the right to stipalate
additional conditions i Fouwnd NECBSCary.
The company will implement
conditkons i a time bound manner,

these

Noted

The above conditions will be enforced,
inert — alia under the proviions of the
Water (Prevention and Control of
Pollution) Act, 1986 and the public lability
insurance Act, 1991 along with their

amendments and rules.

Noted
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ENVIRDNMENTAL CLEARANCE COMPLIANCE

Hame of Project: M/s India Glycols Limited

E =1, Sector = 15, GIDA, Gorakhpur U P

Project Code: Lip— 85 207 2006 B UP - 93 - 245 - 2007

Environmental Clearance Letter No:

; rud
110117198, 2005080 (1] 22 Aug. 2005 - - Complying the EC Conditions
1-11011/198/2005-18.11 (1) 10" Fab. 2006

J-11011/512/2007 — (A1 {1} P Sept, 2007 —----* Not Implemented
Period of compliance: April, 2022 - September, 2022
Compliance of specific conditions

wii

L]

Unit assure that Efffluent and Emission as per the Standards prescribed henceforth for
effluent subjected to MEE fallowed by Incineration & CPU and sewage treated through
5TP

ESP with adequate heghl stack instalked with Incineration Boilers,

DCEMS installed as per CPCB guidelines for anline monitoring of flow & emissions.
Emissian Monitoring onfine § offline Report as per Annexure = 1.

As per proposal, spent wash concentrated through MEE and concentrated spent wash
i SLOP incinerated through Incineration Boilers and other streams effluents
subjected to CPCU for treatment and treated water recycled and reused by which
saving of fresh water.

As the affidavit submitted and executed by concerned Authorities, System working
well with satisfaction

Mo composting, ETP Scheme revised and revision approved by MoEFRCT vide thair
letter Mo, 1 11011,/198,/2005-1A.0 (1) 10™ Feb. 2006 henceforth ours is MEE followed by
incineration and CPU for trade effluent and 5TP for sewage and achleving 2LD.

Tube Well water analysis repert as per Annexure — 2

As per ElA J EMP recommendations, we have already developed green belt and
enhanced every year

Under the Dccupational Health Surveillance, Employees health check & in practice and
records maintained

Detads as per Annexure 3.

We have obtained permission for groundwater abstraction from CEWA and also with
UP Groundwater Department,

Diestails as per Annexure 4,

Compliance of General Conditions

Linit always comphy all the direction & stipulatione made by Uttar Pradesh Pallutian
Control Board time to time,

911
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Linit assure that mo expansion of modification will be carried out without pror
appraval in the plant.

Linat already set up three locations withn the premiges for monitorng of Ambient Air
Quality with consultation to UPPCE Regional Office Gorakhpur

Ambient &ir Quality Monitoring report by MABL Approved lab during the penod is as
per Annexure 5.

Uit has installed ETP system such as MEE folbowed |.'|1|l Incinaeration & CPU for trade
effluent and TP for sewaps.

Henceforth effluent guality monitoring is not m scope as being ZL0.

Urnit always care on noise E'w.-l, MHAjOr SOuUnces for noise generation are DG Sets ¢
mechanical installations equipped with Enclosures, Scoustic Hood, Silencers and Anti -
vibrating Pads thus thereby noise level always maintained well within the prescribed
standards of CPCB Tor noise

Noise monitoring report as per Annexure 6.

Unit always comply with all the environmental protections measures a5 recommended
by EIA / EMP Report.

Unit has separate Environmental Management Cell (EMC) heaced by Plamt Head for
implementation of environmental protection measures. compliance of caonditions &
directions stipulated time to fime by regulatory authorities

Emvironmental Management Cell is as per Annexure 7.

Unit regular submitting six manthly compliasnce report to Ministry's Regional Office
Lucknow by e-mail and through Parivesh Porfal two times once in Month of June and
next in December every Year.

it already informed public via advertisement in News Papers and cutting of News
Fapers already submitted to Ministry's Begional Cffice Luckroe.

Unit assure that Financial Closure shall be communicated to Ministry’s Regional Office,

Mated
Moted
Noted
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PAMN - BRACITZAGP 150 S0 - 2008 ;
GETIM : ORARACIT246P1IT 150 23000 : 2005 i&
CIN of the Company

L2411 1URASBIPLEDO00T DY

]' INDIA GLYCOLS LIMITED

| E1, Sector-18GIDA, GORAKHPUR-273208 Phane - 0551-2580361,53,54.55,56. Fac05# 7580352

To

Minlstry of Environment, Forest & Climate Change
REGRIMAL OFFICE [CENTRAL REGION)
KENDHIYA BHAWAN, VTH FLOOR, SECTOR — H, ALMGARN!

LLPCEMN O

Subject: 5 Monthly Compliance of Environmental Clearance Conditions - reg.
Mear Madarm [ Sir,

Please find annexed sk monthly compliance of Environmental Clearance Condition dully
filled with data sheet & relevant annexures Tor persod Octotker 2021 to March 2022 by W5
India Glycols Lid. £ -1, Sector — 15, GIDA, Gorakhpur, WP,

With best regards,

Yaurs faithbully

for india Glycols Ld,

Ermall: Shailendra K Pandey@ndiaghyools.com
Enclasures =
= [halay Sheel

# Condition wise compliance of Emidronmental Clearance
& Annexures (relevant)

REGISTERED OFFICE - A1, Indusirial Area, Baspur Road, Keshipur - 244 713, Digtt - Udham Singh Nagar (Uterakiand)
Phone 91 5847 260000/ 275320, +21 3411108202, Fax : 0594T-275316, 275192

HEAD OFFICE : D Hind Mo, 2-H, Sactor-128 MO - 201 308, Dist. Gagam Budh Nagae (U F ), Tel  0120-3S0100, 3080200,
Faor -0120-0804 14, 3080241, E-mad ; igfho@lindisghools. com, URL - s indiaghrols com
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GOVERMNMENT OF INDIA
PIMNISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE
MOMNITORING REPORT
PART =1

DATA = SHEET

Prioject T.l,l-pe

L1I5t|-ll-er5r Flant

Mame of project

M/'s India Ghycols Limited
E— 1, 5ector = 15, GIDA,
District Gorakhpur — 273209
Uttar Pradech

Erwirgnrmental Clearance Mo,

1-11011/198/20051A.11[1) 22 Aug, 2005
+-11011/198/ 200514111} 10" Feb. 2006

F11011/512/2007-1A.11) 12" Sept. 2007

~ Mot Implementad

Distriet

Eurai:l'q;rur

itate

Uttar Pradesh

S5a

5h

Address of concermed project Chief
Enginser (with PIN Code and Telephone
fMelex fFax Mol

5. K.PANDEY

Distilleny Head

k5 India Ghycols Limited

E-= 1, 3ector— L5, GIDA

District Gorakhpur — 273209, U, P
Telephone No- 05512580351

Fax Mo - 05512580352

Address of executive project Enginesr
fwith PIN Code and Telephane/Tebes Fax
Mo}

A, P. Mishra =
Plant Head

M/s India Glycols Limited

E=1, Sector— 15, GIDA

Chstrict Gorakhpur = 273209, 0P
Telepione Na- 08513580351

Fax No— (0551 35R0352

salient feature of project

India Ghycols Limited set up a distilery plant fos
production of 200 KLD Alcohel having advanced
technbgues of Fed Batch Fermentation with
High Brix and MPR Distillation with Re-boiler
and DCS Control thus there by 9.0 = 10,0 %
alcohol recovery with reduction in wastewater
generation and saving of raw water.

lﬁalienl feature of the envircnmental

As per proposal, we have installed MEE
followed by Incinesation & CPUY for trade
effluent and 5TP for sewage thus there by
achieving J1L0 Status,

b
managemeni
7 Break up of area

60 Arre




55

Submerged area i-f;res-lmﬂ_nnn - fnr&st]

m

b | Others Notified Industrial Area, GIDA
8 | Bresk of project affected population with | NA
enumeration of those loosing
houses/dwelling unit only, both dwelling
unit and agriculiure land less labours
fartisans. ik, B
a |SC/5T A
b | others NA
C Number of Vikages affected | NA
d | Name and ather particulars of identified ] MA
area for settlement
e | Compensation package (Y
f | Budget WA
g | Stabus M
o Financial details
a | Project cost as originally planned and 50.0 CRORE
subsequent revised ectimated and the
Yoar of assescmaent
b | Allecation made for environmental 25,0 CRORE
management plan with item wise and year
wise break up _ il ol
C Benefit cost ratio [/ interal rate of return
and year of assessmeant
d | Whether [c ) includes the cost of
environmental management as shown in
(b} abowe
1 | Forest land requirement
a | The status of approval of a diversion of
forest land for forest gge
b | The status of compensatory afforestation
¢ | The status of clear felling 2 =
d | Comments on the viakility and =
sustainability of compensatory
afforestation program in the light of actual
filed experienced 30 far
11 | The status of clear felling in non - forest
dred
12 | Status of consteuction

915
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[ pate of commencement factual & for
planned

Date of completion actual [ or planned

March — April, 2006

Reason for delay of the project is yet ta
slart

HNo delay project start as per schedule

Diate of Sive vicit

Date of which project was monitored by
the Regional Office of previous Occasion,
any

December, 2021

Date of site visit for this monitoring report

June, 2022




Mame of Project:

Project Code:
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ENVIRONMENTAL CLEARANCE COMPLIANCE

M/s India Glycols Limited

E—1, SECTOR - 15, GIDA,
Gorakhpur -273200 UTTAR PRADESH

Environmental Clearance Letter M

11001/ 198/2005-1A.11 {i] a3™ Aug, 20045
J-11011/198/2005-1A01 (I} 10" Feb. 2006

31101 1/512/2007-48.01 1) 12" Sept. 2007
Period of compliance;
Compliance of specific conditions

LIP= §5-207-2006 8 LIP=93 -245=-2007

]‘ Implemented / comalving
—+ Mot Implemented

October, 2021 — March, 2022

The industry shall ensure that the treated
affiuent and stack emissions from the wnit
are within the Norms stipulsted undsr EPA,
Rules or SPCE whichever is more stringent,
In case of process disturbance / failure of
pollution control equipment adopted by
the unit, the respective unil should be shut
down and should not be restaried until the
control measures are rectified to achieve
the decired afficienoy

We, India Glycols Lid assare that EFfluent and
Emission as par the gusdelines hencelarth for
effluent |.e. spent wash treated through MEE
followed by Incineration & CPU howewver
sewage subjected to STP.

E5F and adeguate height
Incineration boibers,

Ax per OCEMS guidelines online monitoning
gystem installed for spent wash & MEE outhet
Hew data and PR Emistion {rang mitting 1n
CPCB j SPCB server,

Details of Sp:nt mh, MEE anline How data
and PM Emission online data s as per
Annexure 1, 1{a) & 1(b).

stack for

The spent wash generation from praposed
200 KLPD Unit shall be 2200 m'/day Le. @
11 EL/EL of sleohed production. The spent
wash  shall be evaporated in the
evaporator by reducing the quanfity of
spent wash to 2 — 3 KL/KL of alcohol
produced. The concentrated spent wash
shall bet incinerabed in the boier (o achieve
rero discharge, The condensate from the
EvapoTator shall be |1=L'.'L|E|'J i tha .|.'||i|'|1:
process. Sold recovered o the form of
potash shall be used as fertilizer.

s per the undertaking given in the form of
affidavit by M/s India Glycols Limited, vide
letter No. IGL / MokF [/ etprev, date i

Average production during the period is at
the tune of 14177 KBL, spent wash
generation at on 10010534 m3 per day and
ratio of spent wash generation is 7.13 m3 per
KEBL of alcohol production, whereas spent
wash which is having total solids average 16
17% concentrated through Falling Film: type
Evaporator and finally get concentrated at on
average solids having 50% around 32551 m3
SLOP generated B bumt inbo incineration
boilers per day, 810.24 md  per  day
condensate from MEE treated through CPU
and recycle [/ revsed defails as per Annexure
I&2a

As the affidavit submitted and executed by
concermned Authorithes, System working well
with saticfaction.

917
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Feb. 2006 il new technokogy does not work
to the satisfaction of SPOBE / CPCB  MoEF
and does not meel the Standards
stipubated, the project authorities shall
close dawn the plant immediately.

The company must monitas  the
groundwater gquality by setting up of
mionitoring wells around the composting
and spent wash storage lagoons on a

reports to SPCE and the Ministny.

{1} 10™ Feb. 2006 and ours is MEE fodlawed by

regular basis and submit half yearly |

MNa composting, ETP Scheme revised by MoEF
vides their ketter Moo J-11000 198, 20051400 |

incineration and CPU for trade sffiuent and
STP for sewage thus thereby achieving ZLD.
However groundwater guality of tube well
water by NWABL Approved Lab 15 as per
Annexura 7,

As reflected in ElA £ EMP, grean belt in an
ared of 15 acre shall be provided to
mitigate the effects of fugitive emiszions
all around the plant as per CPCB guidelines
in consultation with Local DFO.

A5 per EIA f EMP recommensdations, we have
aiready developed green belt in around 15
acre lands which is enhanced every year to
replace the mortality,

wi

Occupational Health Surveillance Program
shall be undertaken as regular exercize for
all amployees. The first aid facilitie: in the
otcupational  health centre  shall be
strengthened and the medical records of
each employee should be maintained
separately. el

wil

Under the Occupational Health Survelllance,
Employees health check i in practice and
records maintained,

Details as per Annewure 3,

The company shall obtain p:rh‘nt::siun far
groundwater withdrawal from the Central
Ground Water Board.

Compliance of General Conditions

The project authorities must  sirictly
adhere to the stipulation: made by the
Littar Pradesh Pallution Control Board and
the State Governmedt.

——

We  have obtained permls::u}n for
groundwater abstraction trom CGWA and also
with UPF Groundwater Department.

Details as per Annexure 4, 4{a), 4(b) & 4(c). |

We India Glycols Limited always obey Jf
comply with the direction [ stipulations made
by Uttar Pradesh Pollution Control Board
time to time.

in

Mo further expansion or modifications In
the plant should be carvied out without
priar  approval of the Ministry of
Ervvironmant and Forect.

We, india Glycols Limited assure that no |
expansion or moaditication will be carried out
without prior 8 pproval in the plant,

Ambient A Cleality Monidoring Stations
showld be set up in the down wind
direction @i well a5 where masimum
ground level concentration of SPM, S0,
MOy are anticipated in consultation with
the State Pollution Cont rol Board,

We, India Glycols Limted already set up
three locations within the premises for
maonitoring of Ambient Air Ouality with
consultation to UPPCB  Regional  Office
Gorakh pur,

Ambient Al Cuality Monitoring meport by
NABL Approved lab during the period is as
per Annexure 5, 5(a) £ 5(b).
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i 1 Aduwue_nuﬁ]har af influent and effluent

guality monitoring stations should be set
up in consultation with the State Pollution
Control Board. Regular monitaring should
be carnied out for relevant parameters,

We, India Glycols Limited adopted ZLD
scheme by sSystem MEE  followed by
Incineration & CPU for trade effluent and STP
for sewage.

Hencelorth effluent guality menitaring is not
in scope-as being LD,

Tha overall noise el in and around the
pant area should be kept wall within the
Standards (85 dBA] by providing noisc
control measures elc. on all sources of
noise generatkon, The ambient noise level
should  confirm o0 the  Standands
prescribed under EPA Fules, 1989 wip. 7%
deA (day time) and 70 dBA (night time).

We, India Gleol Limited abwvays care on
noise lavel, however major noise pollution
sources are DG Sets and other mechanical
installations which are already equipped with
Enchosures, Acoustic Hood, Silencars and Anti
= vibrating Fads thus thereby noise level
always maintained well within the prescribed
standards.

Moise monitoring report a5 per Annexure &,

6lal, (b}, 6ic) & 6ld).

The project proponent shall also comply
with all the emvironmental protection
measurés and safeguard: recommended
in EIA Report

We, India Ghyeals Limited always comply with
all the environmental protections measures
a recommended by EIS J EMP Report,

wii

A separate environmenial management
cell eguipped with  full -

and monitoring functions. The project
authoritics will provide separate funds
both recurring and  non-recurring  to
implement the conditions stipulated by
the Ministry of Environment and Forest as
well as the State Government along with
the implementation schedule for all the
conditions stipulated herein, The funds so
provided shall not be diverted for any

villi

Taput |
laboratory factlities must be set up ta |
carry out the environmental management | environmental

We, India Glycols Limited have the separate
Ernviranmental Management Cell headed by
Flant  Head  for  implementation ol
protection IMEasures,
conditions [ directions
time by regulatony

complance  of
stipulated  time  to
authorities.

Environmental Management Cell s as per
Annaxure 8,

other purpose.
The implementation of project vis-a-vis | We, India Glyoob Limited regular submitting
environmental  action  plan will  be | six monthly compliance report Ministry's

manitored by Ministny's Regional Offioe at
Lucknow / State Pallution Cortral Baard, A
six. monthly compliance status report
along with the monitored data should be
subrmitted ta the manitoring agencies.

Regional Office Lucknow by e-mail once in
lune & next in December Manth of ewery
Year.

The project proponent should inform the
public that the praject has been accorded
enviranmental clearance by the Ministry
and copies of the clearance letier are

luailahle_'-h'ilh the State Pollution Control

We, India Glycok Limited already informed
public via advertisement In Mews Papers and
cutting of News Papers already submitted 1o
hinistry’s Regional Office Lucknow,
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Board / Committes and may also be seen
at wabsite of the Ministry of Environment
and Forest at hitp:/fenvior.nicin this
should be advertised within seven days
from the date of ssue of the clearance
letter, at least in two local newspapers
that are widely circulated i the region of
which one chall be in the vernacular
language of locality concerned and copy of
the same should be forwarded to the
| Regional Office.

The propect authosities shoulkd inform the
Regional Cffice as well as the Ministry the
date of financial elasure and final approval
of the project by the concerned
authorities and the date of start of knd
development work.

We, India Glyools Limited assure the Financial
Closure shall be communicated to Ministry's
Regional Office as & when financially closed
the project.

The Minictry may revoke or suspend the
dearance, il implemented of any of the
abave eanditions (4 not satisfactary.

Noted

The Ministry reserve the right to stipulate
additional conditions IF found necessany.
The company will implement these
conditeans in a time bound manner.

Moted

The above conditions will be enforced,
imert = alia under the provisions of the
Water  (Prevention and Control of
Pollution ) Act, 1986 and the publc liability
imsurance  Act, 1091 along with their

amendments and nles.

Moted
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EMVIRONMENTAL CLEARANCE COMPLIANCE

Mame of Project: M/ s india Glycols Limited

E- 1, 3eclor— 15, GIDA, Gorakhpur LLP

Project Code: UP— 85 -207— 2006 & UP = 53 - 245 - 2007

Ermvironmental Clearance Letter Na:

1-11011/198/2005-18 0 {1} 22™ Aug. 2005

v s m-a implemented & regular complying

1-11011/198/2005-1A11 {1} 10™ Feb. 2006
1-11011/512/2007 — 180 (1) 12™ Sept. 2007 ----# Not Implemented

Period of compliance: October, 2021 - March, 2022
Compliance of specific conditions

wi

We, India Glycols 1td assure that Effluent and Emistion ac per the guidelines
henceforth for effluent Le. spent wash treated through MEE follewed by Incineration
E CPL however sewage subjected to STP,

ESP and adequate height stack for Incineration boilers.

As per QCEMS guidelings onling monitoring system installed for spent wash B MEE
outlet Hlow data and PM Emistion transmitting to CPCR / SPCB carver.

Details of Spent wash, MEE online flow data and PM Emission online data s as per
Annexure 1, 1{a) & 1{b].

Average production during the period is at the tune of 141,72 KBL spent wash
generation at on 1000.54 m3 per day and ratio of spent wash generation is 7,13 m3
per KBL of alcohol production, whereas spent wash which is having total solids average
16 -17% concentrated through Falling Film type Evaporstor and finally get
concentrated at on average solids having 50% around 32551 m3 SLOP generated &
burml into incineration bollers per day. B10.24 m3 per day condensate from MEE
treated through CPU and recycle [ reused details as per Annexure 2 & 2a,

As the affidavit submitted and executed by concerned Authorities, System working
well with satisfaction,

Mo composting, ETP Scheme revised by MoEF vides thekr letter No. 1-11011/198/2005-
1AL (1) 10™ Feb, 2006 and ours is MEE followed by incineration and CPU for trade
effluent and STP for sewage thus thereby achiewing ZL0,

However groundwater quality of tube well water by NABL Approved Lab ic as per
Anmexure 7.

As per ELA J EMP recommendations, we have already developed green belt in around
15 acre lands which is enhanced every vear to replace the mortality,

Under the Occupational Health Surveillance, Employees health check is in practice and
records mainiained
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[Ietails as per Annexure 3,

We have cbtained permission for groundwater abstraction from CGWA and also with
UP Groundwater Department.

Details as per Annexure 4, 4{a), 4(b) & 4{c).

» Compliance of General Conditions

i

Wi

wii

wiil.

We India Ghycols Limited always obey / comply with the direction / stipulations made
by Uttar Pradesh Pollution Control Board time to time.

We, India Glycols Limited assure that ne expansion or modification will be carried out
without prior approval in the plant.

We, India Glycols Limited already set up three locations within the premises for
monitoring of Ambsent Air Cuality with consultation to UPPCE Regional Office
Gorakhpur.

Ambient Alr Quality Monitaring report by NABL Approved lab during the period is as
per Annewure 5, 5{&] EE {h-}.

We, India Glycols Limited adopted 21D Scheme by system MEE followed by
Incineration & CPU for trade effluent and 5TP for sewage.

Hencafarth effloent quality monitoring 15 not in scope as being 210

We, India Glycols Limited always care on noise kevel, however major noise pollution
sources are DG Sets and other mechanical installations which are already equipped
with Enclasures, Acoustic Hood, Slencers and Anti - vibrating Pads thus thereby noise
level always mainiained well within the prescribed standards.

Noise monitoring report as per Annexure 6, 6(a), 6(b], &(c) & &{d).

We, Indiz Gheols Limited always comply with all the environmental protections
measures as recommended by EIA f EMP Report.

We, India Glycols Limited have the separate Environmental Management Cedl headed
by Plant Head for implementation of environmental protection measures, compliance
of canditions / directions stipulated time to time by regulatory authorities,
Environmental Management Cell s as per Annexure 8.

we, India Glycels Limited regular submitting six monthly compliance report Ministry's
Regional Office Lucknow by e-mall once in June & nest in December Manth of every
Yoar,

We, India Glycols Limited abready informed public via advertisement in News Papers
and cutting of News Papers already submitted to Ministry’s Regional Office Lucknow.,
We, India Glycok Limited assure the Financial Closure shall be communicated to
Ministry's Regional Office as & when financlally closed the project.

Mt

Moted

Moted
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& Real Time Data Acquisition And Monitoring

Dancrlplion

Site Name: MW's.Indla Glycols Limited.

Repori: Average Reporl
Fram Date: 01-01-2023710:33; 102 To Dale: 30-04-2022T1 036332
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G Real Time Data Acquisition And Monitoring

Site Name: M/s.India Glycols Limited.

Reporl: Average Report
From Dade: 01.01.2023T10:33:10Z To Date: 30-04-2022T1 0-36-297
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